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CENTRAL ADNIHIS'l'RM'IVB TRIBUNAL 
AJ.I.UABAD BENCH 

ATJABAMO 

Dated: This the ~)~ day of _'1~.,1 ..... , ___ _ 

Oriqinal !pp1ication No . 773 of 2006 . 

Bon' bl e Mr . JUatioe lOI- J.ltu'an , Vl.oe- Cbai :ca&n 
Bon' ble llfr. P . Jt . Cbatterji , J'nMr-A 

v~nod Kumar Rawat, S/o Sri B.P. Rawat, 
R/o IS/8, Pooravaldi, Kydganj, Tahsil Sadar, 
Distt: ~llahabad. 

2006. 

. . . . Applicant 

By ~dv: Sri R.P. Singh 

l. Union of 
(Karmitk), 
~llahabad. 

V E: R S 0 S 

India tnrough the General 
Railway Electrification, 

2. The Chief Welfare/E:nquiry Officer, 
Railway Electrif~cation, 
Allahabad. 

Manager 

. . . . . Respondents 

By 1\dv: NIL 

O RDER 

By Bon' ble Mr . Juatice ~ J.ltu'an , VC 

This OA ~s aga.lnst the order of removal dated 

10.07.2006. Sri R.P. Singh, learned counsel for the 

applicant does not dispute that in the relevant 

rules, provision of appeal against the said removal 

LS here which the applieant has not invoked so far. 

:::"'ConsJ.del:ing the provisions contained under Section 

20 of the AT Act, 1985, this OA can~0te) taken on 
1\ 

board without exhausting the depar}menta1 remedy of 
I 

app al. What Sri Singh submits\'>that the Appellate 

Authority may take months and years to dispose of 
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the appeal and in the meantime the applicant may 

suffer irreparably, so it would be appropriate if 

the Appellate Authority is asked to dispose of che 

appeal as early as possible, in any case within a 

period to be fixed by this Tribunal. 

2. This OA is finally disposed of with the 

direction that if the applicant prefers the 

departmental appeal against the order of removal, 

the Appellate Authority shall dispose of the appeal 

within a period of 1~ months from the date of 

presentation of appeal to him together with the copy 

of this order. In case the applicant remains 

unsatisfied even after exhausting the departmental 

appeal he shall be at liberty to approach this 

Tribunal by way of fresh OA. 

3. 'l'here shall be no order as to costs. 
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